FORM G

. INVITATION FOR EXPRESSION OF INTEREST FOR

 WORLDS WINDOW WARDHA INFRASTRUCTURE PRIVATE LIMITED,
OPERATING IN ICD, WARDHA AT WARDHA, NAGPUR, MAHARASHTRA

(Under s_ubFregula_tion (1) of regulation 36A of th |
o * (Insolvesicy Resolution Process for Corporate Persons) Regulations, 2016)

¢ Insolvency and Bankruptcy Board of India

ame o porate debtor . -+ WORLDS
along with PAN & CIN/ LLP No. INFRASTRUCTURE PRIVATE LIMITED
. o PAN No- AAACW7139D
CIN No- US1101DL2007PTC163357
2. | Address of the regi stered office | Plot No 25, DSHDC Shed, Scheme 11, _
| S Ground Floor, Okhla Industrial Area, Phase- |
{11, Okhta Industrial Estate, South Delhi,
. - New Delhi, Delhi, India, 110020 _
3. | URL of website N/A ' L
4. | Details of place where majority of | ICD Wardha, Wardha, Maharashtra
fizxed assets are located - _ '
5. | Installed capacity of main Currently No Operation
products/ services ' o
6. | Quantity and value of main - Currently No Operation.
products/ services sold in last S
.| financial year . _
7. | Number of employees/ workmen |5
8. | Further details including last T Details will be provided by RP. 1t will be
: ‘- available financial statements available by sending email to RP at
{with schedules) of two years, C ] eirpwwwipl@amail.com
lists of creditors are available at: '
9, | Eligibility for resolution Eligibility Criteria will be provided by RP.
applicants unider section 25(2)(h)- | It will be available by sending email to RP
‘of the Code is available at URL: | at cirp.wwwipl@gmail.com . :
10. | Last date for receipt of expression | 06.02.2026
of interest B B .
11. | Date of issue of provisional list of 08.02.2026
| prospective resolution applicants )
“12. | Last date for submission of . 13.02.2026
- | objections to provisional list L '
- 13. | Date of issue of final list of 115.02.2026
prospective resolution applicants - |
14. | Date of issue of information 1115.02.2026
: memorandum, evaluation mafrix |~




and request for resolution plans to

prospective resolution applicants

15. | Last date for submission of | 17.03.2026
! vesolution plans -
16. ! Process émail id to submit

Expression of inferest

For Wofld_s Window Wardha Infras
 Manish Agarwal (Reso
NO- IBBI/IPA-002/1P-N00223/20 17-18/10904

Reg
7, Prakash Deep building, Tolstoy Marg,

Reg Add. - 30

Bitvate Limited
lution Professional)

~ Conmaught Place, New Delhi- 110001

Date: 22.01.2026
Place- New Delhi
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Carney: Rule

WORLD
ECONOMIC
FORUM

e

1 DAVOS 2026 gm

BRIAN PLATT
Januvary 21

CANADIAN PRIME MINISTER
Mark Carney used a major
address in Davos to argue that
the world’s middle powers
must band together to resist
coercion from aggressive
superpowers.

Recent events have shown
the “rules-based international
order”iseffectivelydead,Carney
said, which means Canada and
other countries have no choice
but to create new alliances to
oppose pressure tactics and
intimidation by the world’s
great powers. His speech didn’t
mention US President Donald
Trump byname.

MARK CARNEY,
PRIME MINISTER, CANADA

i

We are in the
midst of a rup-

DONALD TRUMP,
US PRESIDENT

ture, not a United States. "
N/ = & transition Remember "

: that, Mark, the

Hegemons can- next time you

not continually make your

monetise their statements

relationships

Canada lives
because of the

Canadastands firmlybehind
Greenlandastensionsriseinthe
Arctic over Trump’s repeated
statements that the US must
own the territory for security
reasons, the prime minister said
at the World Economic Forum
(WEF) on Tuesday. The semi-
autonomous island and Den-
mark have a “unique right to

determine Greenland’s future,’
he said. His remarks amounted
toacall foranewarchitecture of
cooperation among mid-sized
countries. The prime minister
saidsuchalliances canbethelast
line of defence in an era when
dominant states use their eco-
nomic and military might to
impose their will,and he urged

EU puts US trade deal on
hold over Greenland row

JORGE VALERO
Janvary 21

ATRADE DEAL between the US
and the European Union (EU) is
on hold after the European Par-
liament decided to freeze a rati-
ficationvote in response to Pres-
identDonald Trump’sescalating
threats to seize Greenland.

The Parliament’s trade com-
mittee postponed thevoteindef-
initely on Wednesday, casting
doubt on whether the pact will
ever getacross the finish line.

The deal has been swept into
thedeepeningcrisisbetweenthe
EUand US over Greenland,which
has brought the trans-atlantic
alliance to the brink of rupture.
Trumpis currentlyvowingtoslap
tariffs on several European coun-
triesuntilheisallowedtobuythe

...by using tariffs as
a coercive instru-
ment, the US is
undermining the
stability and pre-
dictability of EU-US
trade relations

BERND LANGE, CHAIR
EUROPEAN PARLIAMENT'S
TRADE COMMITTEE

island,a Danish territory.

“By threatening the territor-
ialintegrityand sovereigntyofan
EU member state and by using
tariffs as a coercive instrument,
theUSisunderminingthestabil-
ity and predictability of EU-US
trade relations,” said Bernd

Sunita Williams
retires from Nasa
after 27-yr stint

PRESS TRUST OF INDIA
New Delhi, Janvary 21

NASA ASTRONAUT SUNITA
Williams has retired from the
space agency,capping a stellar
27-year career during which
she completed three missions
aboard the International Space
Stationand setvarioushuman
spaceflight records.

Williams, 60, is currently
visiting India. On Tuesday
afternoon, she participated in
aninteractive session hosted at
the American Centre here.

Posters of the event --"Eyes
on the Stars, Feet on the
Ground", at the venue,
described her as 'Nasa Astro-
naut, retired and US Navy Cap-
tain, retired.

During conversation, she
shared her experiences from
the time when she had got
stuck in space when an eight-
day mission to the Interna-
tional Space Station had
turned out to be a challenge of
alifetime as problems cropped
up on their Boeing space flight
that stretched her stay in orbit
to over nine months.

"After 27 years of service,
Nasa astronaut Suni Williams
retired from the agency, effec-

Bangladesh demand to shift

27-year career included
three completed
missions aboard the ISS

m Williams logged 608 days
in space - second on the
list of cumulative time in
space by a Nasa astronaut

m She also completed
nine spacewalks,
totalling 62 hours
and 6 minutes

tive December 27, 2025.
Williams completed three
missions aboard the Interna-
tional Space Station, setting
numerous human spaceflight
records throughout her
career," Nasa said in a state-
ment issued on January 20.

ad

World T20 matches rejected

THE INTERNATIONAL
CRICKET Council on Wednes-
day rejected Bangladesh's
demand toshift theirmatchesat

The stalemate prompted an
emergencyICCboard meetingin
which the governing body
decided against tinkering with

next month's the tournament
Twenty20 World ~ Bangladeshcan  schedule.
Cupoutside India, now either change "The decision
dismissing any their stance orwill was taken after
security threat to  pe replaced inthe considering all
theteamfollowing tournament security assess-
political tensions beginni ments conducted,
between the South eginning on including inde-
Asian neighbours. February 7 pendent reviews,
Uncertainty | all of which indi-
loomed over the cated there was no
global showpiece threat to

after Bangladeshrefusedtotour
India and demanded to play
theirmatchesin Sri Lanka,which
is co-hosting the tournament.

Bangladesh players, media per-
sons, officials and fans at any of
thetournamentvenuesinIndia,’'
the ICCsaid. -REUTERS

Lange,chairof Parliament’strade
committee,in a statement.

“We have been left with no
alternativebut to suspendwork”
on the trade deal, Lange added,
“untiltheUSdecidestoreengage
on a path of cooperation rather
than confrontation”

The tariff threat, which
Trump made over the weekend,
prompted EU lawmakers to
reconsider their expected ratifi-
cation vote on the US trade deal,
whichwas struckwith Washing-
tonlastJuly.The agreementseta
15% tariff on most EU goods in
exchange fora pledge to eraseall
tariffson USindustrialgoodsand
some agricultural products.The
pact was partially implemented
but still needs Parliament’s
approval tobe finalised.

-BLOOMBERG

Since 1054

jointinvestmentsin deterrence.

“Stop invoking the ‘rules-
based international order’ as
thoughitstill functionsasadver-
tised,” Carney said.“Call the sys-
temwhatitis:aperiodwherethe
most powerful pursue their
interests using economic inte-
grationasaweapon of coercion.”

Canadaisworkingwith part-

nersinthe North AtlanticTreaty
Organisation (Nato)tosecurethe
alliance’s northern and western
flanks, and its commitment to
Article 5 — Nato’s joint defence
clause —is“unwavering,’Carney
said. His speech came amid a
widening trans-Atlantic rift.
Hours before Carney’s speech,
France’s Emmanuel Macron
attacked Trump’stradestrategy,
whichincludesthethreat of fur-
thertariffs on European nations
unless the US is allowed to
acquire Greenland.

Overnight, Trump posted a
photo of a map that shows both
Greenland and Canada covered
by the American flag.

Carney called onworld lead-
ers and companies to start
“naming reality” He cited a
famous essay from Czech dissi-
dent Vaclav Havel that
described how the communist
system sustained itselfbecause
peoplewerewilling tolietoeach
other,and to themselves,about
itsrealities. = -BLOOMBERG

Wall Street rises
in choppy trade

SRUTHI SHANKAR &
PRANAY KASHYAP
Janvary 21

US STOCKS STAGED a mod-
est recovery on Wednesday
afterthe sharpest equities sell-
off in three months, as
investors digested President
Donald Trump's comments at
Davos, including a fresh push
toacquire Greenland.

Markets continued to be
cautious after Tuesday's rout,
when all three major US
indexes slid nearly 2% on
Trump's warning that fresh
tariffs could hit European
allies unless the US is allowed
to buy Greenland, an
autonomous territory of Den-
mark.

The CBOE Volatility index
dropped from its mid-Novem-

KP Group Expands Its Footprint Globally by
Signing MoU with Botswana Government to Develop

berhighs touched in the previ-
ous session, down 1.22 points
at18.87.

US megacap companies
Nvidia and Tesla, which were
among the worst hit in Tues-
day's selloff, up 0.4% each.

At 09:38 am ET, the Dow
Jones Industrial Average rose
203.56 points, or 0.42%, to
48,692.15, the S&P 500 up
27.28 points, or 0.40%, to
6,824.14 and the Nasdaq
Composite gained 45 points,or
0.20%,t022,999.6.

Investors will also monitor
remarks from other business
and global leaders in Davos.
Back in Washington, markets
will watch the US Supreme
Court as it hears arguments
over Trump's push to remove
Federal Reserve Governor Lisa
Cook. —-REUTERS

5 GW Renewable Energy Projects in Botswana.

@ KP Group Signs Mol with Govt. of Gujarat
—  for Green Hydrogen, EV and B85 MW

Renewable Projects

KP Green Engineering Receives its
Largest Order from BSNL for

Maharashtra, Goa, J&K, Ladakh,
Uttarakhand & Himachal Pradesh

KP Group and lIM Ahmedabad Successfully

Complete Executive Leadership Programme,
Empowering 28 Alumni Leaders

()
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TRANS-ATLANTIC RIFT OUT IN THE OPEN AS CANADIAN PM FOLLOWS MACRON TO BERATE TRUMP’S STRATEGY

s-based order is dead Vaishnawbetson

India tobe third
largest economy

Adani to invest
T6L cr for India

THE ADANI GROUP outlined
an investment blueprint of
more than 26 lakh crore
across aviation, clean
energy, urban infrastructure,
digital platforms and
advanced manufacturing,
signalling a new phase of
large-scale private capital
deployment aligned with
India's growth priorities.

No call by India yet
on Board of Peace

INDIAIS YET to take a call on
US President's invitation to be
part of the "Board of Peace"
that will work towards
bringing lasting peace to
Gaza and possibly resolve
global conflicts, people
familiar with the matter said.

Data centres in
Karnataka likely

CFITECHNOLOGIES AND
Bharti Enterprises have
expressed interest in setting
up data centres in
Karnataka, including in
second-tier cities, while
Carlsberg Group has
reiterated its commitment
to establish a 2350-crore
bottling unit in the state.

Welspun in %300-cr-
deal with Jharkhand

WELSPUN WORLD HAS
proposed an investment of
%300 crore in Jharkhand's
plastic manufacturing sector
during a meeting with CM
Hemant Soren, an official
statement said. Soren also
held discussions with Infosys
Global EVP Ashiss Das on
digital skilling, tech-driven
growth. -AGENCIES

KP Group Receives Landmark New Orders for
445 MW /890 MWh BESS, 142 MW Floating Solar

and 1TPD Green Hydrogen Plant

KPl Green Hydrogen Installs 1MW

~  Green Hydregen Plant Which Will Power
Asia’'s Largest Galvanising Kettle in

KP Green Engineering

KP GROUP’S NINE MONTH RESULTS

(I(F'I GREEN ENERGY LTD. & KP ENERGY LTI:l.)I

KP Group Receives intra State Trading License
to Increase It's Positioning in Energy Trading

| KPI GREEN |[KP ENERGY| TOTAL | KPIGREEN |KP ENERGY| TOTAL

REVENUE 19,313 8,716 28,029 n,774 5,498 17,272 62% Al
CASH PROFIT | 5,132 1,390 6,522 2,747 836 3,583 82% Al
PAT 3,538 1,027 4,565 2,21 695 2,906 57% il

RENEWABLE | REASONABLE | RELIABLE

* Above results does not include KP Green Engineering Ltd. quarterly results as they publish only
half yearly resulls, being SME listed company

Gujarat, India,

@ 'KP House', Neor EP Circle,
Opp. ishwar Farm Junction BRTS,
Coanal Road, Bhator, Surat = 395017

& www.kpgroup.co

epaper.financiaiexpress.curr‘. .

U 0261 2244757
B infolkpgroupcos

This is an abridged representation of

the unaudited conzalidated results for
the quarter ended Dec, 31, 2025 and (s

For full resswlt
WiSlD o e bEiTe E E
Wi kpgroupes ai
mean QR Code

not for the purpose of legal compliance. m@ﬂu.fhpgmupgujamt

New Delhi

BARUN JHA
Davos, January 21

UNION MINISTER ASHWINI
Vaishnaw on Wednesday
asserted that India will defi-
nitelybecome theworld's third-
largest economy over the next
fewyears, with economist Gita
Gopinath saying it can happen
by 2028 or even earlier.
Speaking in a World Eco-
nomic Forum Annual Meeting
session here, Vaishnaw said the
only matter of concern is what
willhappenwith the mountains
of debt in the rich world and
what could be the impact on
India. Vaishnaw said what is
working reallywell is that in the
last decade, there has been a
transformational change in our
country, and it’s a very well
thought-through, well-defined
and averyfocused execution.
He said it’s built on four pil-
lars -- the pillar of publicinvest-
ment in physical, digital and
social infrastructure,the pillar of
making sure that the entire soci-
etygrowswith the growth of the

ASHWINI VAISHNAW,
UNION MINISTER

What's reallya
matter of concern
is the global

debt,which
istherein 1 e
therich
world

country, that is inclusive

growth, the pillar of manufac-
turing and innovation, and the
fourth pillar of simplification.
Gopinath said India will
become the third-largest econ-
omywithoutanydoubt,andit's
a matter of a few years, unless
something catastrophic hap-
pens. "If you just look at the
mathsofIndia’s growthraterel-
ative to Germany and Japan, it
will be very hard to say that
Indiawon't get there.”
-PTI

Andhra mulls social media

ANDHRA PRADESH IS
studying Australia’s ban on
childrenunder16yearsofage
from using social media, its
ministerin charge of technol-
ogy and human resources
said Tuesday.

“As a state, we are
studyingAustralia’sunder-
16 law,and yes, I believe we
need to create a strong
legal enactment,”
Nara Lokesh told
Bloomberg News

ban for kids like Australia

in Davos. Lokesh said he
strongly felt that youngsters
underacertainageshould not
be on social media “because
they don’t understand what
theyare seeing”
The Centre has
implemented parental
' controls for minors
- accessing social media
butisyettoexpressany
opiniononwider
restrictions.
BLOOMBERG

GNA
G N AAXLES LIMITED

CIN: L29130PB1993PLC013684

Regd. Office : GNA HOUSE, 1-C Chioli Baradan Part - ||, Opposite Medical College,
Garha Road Jatandhar 144001, Tel No.: +81-181-4630477, Fax: +81-181-4630477
E-mail : gjain@gnagrotp.com; Website : waw.gnaaxias.in

NOTICE

Nodice is hereby given that a meeting of the Board of Direciors of the Company has been
sthadulad 1o be hedd on Friday, 8th February, 2026, at 1:00 P af the Corporate Office of
the Comgpany at VPO Mehtiana Dist. Hoshiarpur ! through Video Conference., Inter alia, 1o
consider and approve the Consolidated and Standstone Unaudited Financaal Results of
the Company for the Third Guarter and pericd ended December 31, 2025,

Tha Naolice s also available al Company's websde www.anaaxdes in and corporate
announcement section of www brseindia com and waw. nseindia,com

Place : Mehliana
_I]ate :Janusry 21, 2026

For GM A Axles Limited
Gadrav Jain
Company Secratary i

¥

erTe2Tel ATSIoT 86

RAJASTHAN GRAMIN BANK

Scheduled Bank Owned by Government
Head Office: Jaipur, Camp Office: Tulsi Tower, & B Road, Sardarpura, Jodhpur-342003

LReF: GEM/2026/B/T111369 Dated: 16/01/2026

NOTICE -1

Request for Froposal for AMC (Annual Maintenance Service) of computer
hardware forvarious branches / offices of RGE
Fordetails, please visitwebsite https/foem.gowind ar https:/frgb bank infender

Websive:httpa:iingb.bank.in

Please visit website httpsiJfrgb.bank.in or httpsleprocure.govin for format &

other details.

Last date of receipt of the offers is 16.02.2026, up to 17:00 Hours. o oo0a) ManaE

NOTICE-2
20ffars are invited regarding the Rate Contract for the supply of Safes, FRRC,
FRFC, Lockers (501 & 550L) and Wault (Strong Room) Door with accessonies to
Rajasthan Gramin Bank's vanows branches / Offices.

Telephone Mo DE29%- 2593188

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
WORLDS WINDOW WARDHA INFRASTEUCTURE PRIVATE LIMITED
QOPERATING IMN ICD, WARDHA AT WARDHA, NAGPUR, MAHARASHTRA
{Under sub-regulation (1) of regulation 364 of the Insolvency and Bankrupicy Board of
Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS

WORLDS WINDOW WARDHA
INFRASTAUCTURE PRIVATE LIMITED
|PAN Mo- ARACWT1390

GIN No- U5T1071 0L2007PTE1 63357

India (Insalwe

1, |Nama of the corporate debtor alang
wilh PAN & CINY LLP Ha.

2. |Addrass of the registered offica

Plof e 25, DSEDC Shed, Scherms |, Grournd
Floor, Dshla Industrial Area, Phase-ll, Okhia
Inchiestrial Eslale, South Dedhi, Maw Dalhi, Dalbs,
Inclia, 190020

[

. |URL of websita HiA

o

|assels are located
G, |Ensialled capaciy of maln products)
Isanacis

Details of place whine majoety of fesd |ILGD Wardha, Wardha, Maharashin

| Curnanty Mo Operation

services sold in kast fmancial year

B. |Quardity and vabie of main producls’ | Curréinély Mo Oparation

7. |Mumberof employees) worknen 5

B. |Furibsr ditais inclutfing 12! availabh
firancial staterments (with schadules)
al two years, |ISts af ceedibars are

{availadle at UAL:

(A=)

ursder seclion 25Z) () of the Cade 25
{available al URL:

| Details will be proviced by BP 1L will be available
by sending email i AP 3
clrp wanwiplmsgmai.cam

.| Elipiility for resoution applicants. | ENgIDility Craena will D providen by AP 1t will b
avilae by sending amail 1o RP al
cirpowwwiplEgmai.com

10.; Last date for recelpt of expresssan of
| linlerast

06.02 2026

17,|Date of issue of prowisiona list of
|prospactve restaulion apphcants

08.02 2026

{io provisional lisi

12.iLast date for submission of objections |13.02.2026

| resplulian appicanls

13/ 0ate of ssue of final st of prospective | 15.02.2026

14 Ena:u af issue of information
memarandum, evalugtion matix and
request for rasolutian plans fo
OIEpRcEve resoditon appheants

1502 2026

15.1Las] date o submission of resolution  [17.03.2026

plans
16.|Process emall id to submit Expression  |oirp wewiphzgmad com
|al lntenes]

Sl

For Worlds Window Wardha Infrastructure Privata Limited

Manish Agarwal (Resolution Professianal)

Rag NO- [BBIAPA-CO2AP-NOOZ2Z3/2017-1811 0904

| Date: 22.01 2026 Reg Add, - 307, Prakash Deep building, Tolstoy Marg,

Place- New Delhi Connaught Place, New Delhi- 110001
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CIN: L74899DL1985PLC020490 E - vl wel, W FerTe A Wl CI%: L65970DE1986PLCD23 12T,
. S ﬁ i o (e s 2 - Phe 011-066%5 G666 E-mail; vis@visfinance.com, Website: www,visfimance.com
ol ' ' ™ 355, ’ Ll mﬂr i ey %mm ) Intimation to Members of the Company about withdrawal of Item No.1
e, Sfeor e feweli-110030, WG WU 9899664458 Hero of the Notice of Postal Bnllgt li:ted Movember 22, 2025,
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Fefey v # e o v ooy (e faron i fm e ) S @Yo # e e . Company
FHER 97 fagmes & foe gigus 2. | TR T W - e e, .
ferg 1 Bl T B, T e :l-ﬂm'ﬂ SRS 9 g e o gl ¥ e e gy gy g i “— Wrﬁr i T—j"‘"ﬂ-r W,F,'rﬁ;'- E The Company hereby informs its shareholders that Shri Gawrav Goal (DIN: 0D07G117)
A, 2026 H TFIRE 2 "ot T RO (3 VTR A 7 ElE e & b Bl B A Sl
FE 19 siHad, 2026 HHMER T T (e ) Pt g ¥ 2/ W AR H e S WRI SR S 0 S T g N _ |t o, =i ol e, W, 110020 has tendered his resignation from the Board of Directors of the Company with effect
% ded # 2 Wwitear ﬂ'ﬂTlﬂ'ﬁ? it fwfestea | wamoma | S a1 3. | TR W gEm |t from January 19, 2028, due to certain pre-pccupation and other personal commitments
TeRaRT Tl RauRE # gfad e i $ e T e §, 3- . bl b 1 HEn | W 4. | TP IR TS AT 6 AR A, W, W The requisite intimation in respect of aforesaid resignation has been made to concerped
X . ¥ DOs3 i, «| 2681716-268176 53 0 v fem b Stock Exchanges on 19/01/2026.
NFET TUH TN HT AT S H 17 WEd, 2025 IeotEd HMLODS3332 | FGIH Wi | 3. %, 10/ | 2681716-2681765 | 53644 | 50 i i 5 4 :
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B/~ W ] Tl o Y Ger A ST WHgE] o e F o e S e e f | P P | Date :21-01-2076 M. No. - 11183
feda T T #1°1 AreT i fathes L1.| TR AT S 3 ) 08.02.2026 : —
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THIS IS A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES OMLY AND |5 NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE,
TO SECURITIES UNDER THE SECURITIES AND EXCHANGE BOARD OF INDIA (ISSUE OF C

PURCHASE OR SUBSCRIBE
APITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018, AS AMENDED (“SEBI ICDR REGULATIONS" ). INITIAL PUBLIC

OFFERING OF EQUITY SHARES ON THE MAIN BOARD OF BSE LIMITED ("BSE™) AND HATIEIHAL STOCK EXCHANGE OF INDHA LIMITED ("NSE”) (TOGETHER, THE "STOCK EXCHANGES") IN COMPLIANCE WITH CHAPTER Il

OF THE SEB! ICDR REGULATIONS. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION DIRECTLY OR INDIRECTLY, OUTSIDE INDIA.

PUBLIC ANNOUNCEMENT

EAAA—
Alternatives
'EAAA INDIA ALTERNATIVES LIMITED

(formerly known as Edelweiss Alternative Asset Advisors Limited)

Dur Comgany was originally incarporated as "Edelweiss Aliernaiive Assef Advisors Limited™ at Mumbai, Maharashira as & limited comgany under the Companies Act, 1956, pursuant io:a cerificate of incorporation dated May 14, 2008, issued by the Regisirar of
Companias, Maharashira at Mumbai (*ReC") and commencad its business purstant 1o cartificate of commencement of buginess dated May 22, 2008, Subsagquantly, the name of our Company was changed i "EAAS India Alernatives Limited” to align the name with [he
business of our Company and & certficate of mcorporation dated August 30, 2024, was issued by the Office of the Central Processing Center, Ministry of Corporate Affairs, Gurgaon, Haryana. For detais of the changs in the name of cur Company, see "History and
Ceartain Corporate Mattors " on page 258 of the draft red heming prospecius dated Januany 19, 2026 (the "DRHP or the “Draf Red Harring Prospacius”)
Corporate |dentification Number: UGT190MH2008PLE 182205, Registered Office: Edelweiss House, OFf C.5.T Road, Mumbal City, Kaling, Mumbai 400 093, Maharashira, India;
Contact Person: Deepak Mukhija, Company Secretary and Complance Officer; Tal: 431 22 4019 4706; E-mall: ipoi@easaln; Website: wanw gaaa.in

OUR PROMOTERS: EDELWEISS FINANCIAL SERVICES LIMITED, EDELWEISS SECURITIES AND INVESTMENTS PRIVATE LIMITED, EDEL FINANCE COMPANY LIMITED

AND EDELWEISS GLOBAL WEALTH MANAGEMENT LIMITED

INITIAL PUBLIC QFFERING OF [«] EQUITY SHARES OF FACE VALUE OF 35 EACH (THE "EQUITY SHARES") OF EAAA INDIA ALTERNATIVES LIMITED [FORMERLY KNOWN A5 EDELWEISS ALTERMNATIVE ASSET ADVISORS LIMITED) (THE
“COMPANY" OR “ISSUER") FOR CASH AT A PRICE OF %[#] PER EQUITY SHARE (THE “OFFER PRICE") AGGREGATING UP TO 715,000 MILLION (THE “OFFER") COMPRISING AN OFFER FOR SALE OF [«] EQUITY SHARES OF FACE VALUE OF 35
AGGREGATING UP TO ¥15,000 MILLION BY EDELWEISS SECURITIES AND INVESTMENTS PRIVATE LIMITED (THE “PROMOTER SELLING SHAREHOLDER", AND SUCH OFFER FOR SALE, THE “OFFER FOR SALE", AND SUCH EQUITY SHARES, THE
“OFFERED SHARES").

THE OFFER INCLUDES A RESERVATION OF UP TO [+] EQUITY SHARES OF FACE VALUE OF T5 EACH, AGGREGATING UP TO ¥[«] MILLION (CONSTITUTING UP TO [*] % OF THE POST OFFER PAID-UP EQUITY SHARE CAPITAL OF OUR COMPANY,
FOR SUBSCRIPTION BY ELIGIBLE EMPLOYEES (THE “EMPLOYEE RESERVATION PORTION") AND A RESERVATION OF [«] EQUITY SHARES AGGREGATING UP TO ¥[«] MILLION (CONSTITUTING UP TO [«]% OF THE OFFER SIZE), FOR
SUBSCRIPTION BY ELIGIBLE EDELWEISS FINAMCIAL SERVICES LIMITED SHAREHOLDERS ("EFSL SHAREHOLDER RESERVATION PORTION"). THE OFFER LESS THE EMPLOYEE RESERVATION PORTION AND EFSL SHAREHOLDER
RESERVATION PORTION ISHEREINAFTER REFERRED TOAS THE "NET OFFER". THE OFFER AND THE NET OFFER SHALL CONSTITUTE []% AND [+]%. RESPECTIVELY, OF THE POST-OFFER PAID-UP EQUITY SHARE CAPITAL OF OUR COMPANY.
OUR COMPANY MAY, IN CONSULTATION WITH THE BRLMS OFFER A DISCOUNT OF UP TQ ¥[<] ON THE OFFER PRICE TO ELIGIELE EMPLOYEES BIDDING IN THE EMPLOYEE RESERVATION PORTION (“EMPLOYEE DISCOUNT™).

THE FACE VALUE OF THE EQUITY SHARES 15 75 EACH AND THE OFFER PRICE IS [#] TIMES THE FACE VALUE OF THE EQUITY SHARES. THE PRICE BAND, EMPLOYEE DISCOUNT, IF ANY, AND THE MINIMUM BID LOT SHALL BE DECIDED BY QUR
COMPANY IN CONSULTATION WITH THE BRLMS AND WILL BE ADVERTISED IN [«] EDITIONS OF [«] (A WIDELY CIRCULATED ENGLISH NATIONAL DAILY NEWSPAPER), ALL EDITIONS OF [«] (A WIDELY CIRCULATED HINDI NATIONAL DAILY
NEWSPAPER)AND [«] EDNTIONS OF [#] (A WIDELY CIRCULATED MARATHIDAILY NEWSPAPER, MARATHI BEING THE REGIONAL LANGUAGE OF MAHARASHTRA, INDIA, WHERE OUR REGISTERED OFFICE IS LOCATED) AT LEAST TWO WORKING
DAYS PRIOR TO THE EID/OFFER OPEMING DATE INACCORDANCE WITH THE SEBI ICDR REGULATIONS AND SHALL BE MADE AVAILABLE TO STOCK EXCHANGES FOR UPLOADING ON THEIR RESPECTIVE WEBSITES IN ACCORDANCE WITH THE
EEBHEDH REGULATIONS.

In case of any ravision In the Price Band, the Bid/ Offer Period will be extended for al laast three addibonal Working Days after such revision of the Prica Band subject to the Bid' Offer Period not excesding 10 Working Days. In cases of forca mapeurd, banking strike or
similar unforeseen circumsiances, our Company may, inconsultation with the BRLMs, for reasans b be recorded in wriling, extend the Bid/ Offer Penod for a minimurn of one Waorking Day, subject o the Bid! Offer Perod nol excesding 10 Working Days. Any revisionin the
Price Band and the revised Bid! Offer Period, | appScable, will be widaly disseminaied by noffication o the Stock Exchanges, by issuing a pubsic nofice, and by indicating the change on the respective wabsites of the BRLMs and at the terminais of the ofher Members of the
Syndicate and by intimation lothe Designated Intermediaries and the Sponsor Banki ), as applicable.

The Cdfer.is beng made interms of Rule 19(2)| by of the Securifies Contracts (Regulation) Fuées, 1857, a3 amended (the "SCRR"), read with Regulation 31 of the SEBI ICDR Regulations. The Ofer is being maase through the Book Bullding Process in accordanca-with
Reguiation 8{1) of the SEBI ICDR Ragulations wharein not more than 30°% of the Net Offer shall be available for allocation on a propartonate basis e Qualified institutional Buyers (*QIBs") {the "CIB Portion”), provided that our Company, in congsultation with the BRLMs,
may allocate up o 817 of the QIB Portion b Anchor Investors, on a discretionary basis (the "Anchor Investor Portion®), of which up b 40% shaif be reserved as under; (1) up o 33.33% for domestic Mutual Funds; and (i) up fo 6,67 % for Life Insurance Companies and
Pangion Funds; subject to valid Bids being received from domestic Mulual Funds, Lifa Insarance Companies and Pengion Funds at or above the price at which allocafion (s mada o Anchor Investors, in accordance with. SEBI ICDR Regulations (" Anchar
Investor Allocation Prica’). Any under-subscription in the reserved cateqory spacified n clause (i) above, may be allocated to domestic Mutual Funds. In the event of under-subsaription or non-gfiacation in the Anchar Invesior Portion, the balance Equily Shares
shall be added to the remaining 2B Porticn ("Met QIB Portion’). Further, 5% of the Net QIB Porion shall be svailable for aliocation on a proportionate basiz only to Mubeal Funds, subject io vahd Bids being received at or above the Offer Price, and the remainder of
the Net QIB Portion shall be avaifabla for allocation on a proporionate basis ta all QIBs {other than Anchor Invasiors), including Mutual Funds, subjact to valid Bids being received a1 or above tha Offer Price. Further, not lass than 15% af tha Met Offer shad ba
avadable for allocation o Mon-Inshitufional Investors (*NIils™) (*Nen-Institutional Porion’} of which one-therd of the Man-Insiitulions! Portion shall be availabés for allocation o Bidders wih & Bid size of more than 200,000 and up fo <1,000,000 and wo-thirds of
the Non-instdutional Partion shall be available for allocation to Bidders with a Bid size of mose than 31,000,000 and under-subscripton in efther of these two subcategones of Non-Institutional Portion may be allocaled to Bidders in the olher sub-calegory of
Mon-Insfitutional Pordion in accordance with the 3EBI ICDR Requlations, subject fo valid Bids beng received at or above the Offer Price. Further, not less than 35% of the Met Offer shall be available for-allocation to Retail Individual Investors [*RHs" [*Retail
Portion”). In accordance with the SEBI ICDR Regulations, subject to valid Bids being recaived fram them al or above the Offer Price. All Bidders (except Anchor Investors) shall mandatorily parficipate in the Offer only through the Applcation Supported by
Blocked Amount "ASBA™) process and shall provide details of their respeciive bank account tinciuding UPI 10 {defined hersinafter) m case of UPI Bidders (defined hereinatter) in which the Bid Amount will be blocket by the Seif Cerlified Syndicate Banks ("SS585
or the Sponsor Bankis], as he case may ba. Anchor Investors ara nol parmdted fo parlicepate in the Ofer through the ASBA process. Furlhar, [«] Equsty Sharas, aggregating up 1 ¥]w] rmifon shall be made available for allocation on a proportionate basis 1o
Eligible Emplovees applying under the Employes Resenation Portion. and wp to 3] «] midlon shall be made available for aliocation on a proportionaie basis io Eligible EFSL Shareholders appdving under the EFSL Shareholder Reservation Porion, subject tovalid
Bids recapved from them &t or above the Offer Price. For details, see “Offer Procedwre ' beginning on page 477 of the DRHP

This public announcemant i being made in complance with the provisions of Regulation 26(2) of the SEBI iCOR Regulations to Inferm the public that our Compariy is proposing io undarake, sublect to applicabla stalutory and regulatary raquiremants, racesp! of requisila
approvats, markei conditions and giber considerations, aninibal public offening of s Equity Shares pursuant bo the Offer and has fited the DRHP with the Secunbes and Exchange Board of India ["SEBI"} and with the Slock Exchangeson Jangany 20, 2026

Pursuant o Regulaton 26{1) of the SEBIICDR Requiations, ha DRHP filed with SEBI and the Stock Exchanges has been made avaifable 1o the publc forcomments, f any, for a peniod of al leasl 21 days, rom the date of publication of thés public anouncemeant, in
acgordance with Reguiation 26{2) of the SEBI ICDR Reguiations by hosting it on the website of SEBI at www.sebi.gov.in, on the websites of the Siock Exchanges, |2, BSE atwww bsaindia com, NSE at www nseindia.com whers the Equity Shares are proposed to be
listed, the websites of the BRLMs, i.e., Axis Capial Limited &t www.axiscapital.co.in, Jefferies India Private Limited at www. jefienes.com, Motlal Oswal frvesiment Advisors Limited at www.mofilaioswalgroup.com and MNuvama Wesalth Managemend Limited &
ww nuvama.corn and on the webslie of owr Company at www.eaaain, Our Comgpany enaby mvites ihe public 1o give thair commarnts an the DRHP filed with SEB| and the Stock Exchanges, with respect 1o disciosures made inthe DRHP, The membars of the public ara
requesied o sand a copy of their comments to SEBI andlor 1o the Company Secretary and Compsance Cfficer of our Company and/or the BRLMs al their respective addresses mentionsd herein. All comments mus! be received by SEBl andior aur Company andior the
BRLMs andfar the Company Secretary and Compliance Officer of our Company at their respective addresses mentioned herein in relation tothe Offeron or before 5:00 p.m. on the 217 day from the date of publication of this public announcement

irvesiments in equity and equely-ralated securibies involve a degres of risk and investors should nolimmestany funds in te Offer unless thay can afford totake the sk of losing teedr antiee investment. Investors are atvised to read the risk factors carefully before Laking an
investment decision in the Offer. For taking an imvestmant decision, imvastors must rely on thair own examination of our Company and the Offer, including the risks involved, The Equity Shares offered in the Offer have not been racommendead or approved by SEBI, nor
doas SEBLguarantee the accuracy or adeguacy of the contents of the DEHP. Specific attention of the investors i imvited to *Rizk Factors” beginming on page 53 of the DRHP.

Any decision foinvest in the Equty Shares described in the DREHP may only be made after the red hemng prospecius "Red Hermring Prospectus’ or "RHP”) has been filed with the Rol in the fuburs and must be made solely on the basis of such Red Hemng Prospecius as
there may be material changes in the Red Heming Prospecius from the DRHP

The Equity Shares, when offered, through the Red Heming Prospectus, are proposed i be listed on the main board of the Stock Exchanges,

The liability of the marmbers of the Comgany i bmited. For delails of the share capital, capita! siruciure of the Comgany and the namas of the slgnatones o the Memarandum of Association and the number of shares subscribed by them zee “Capital Structure” baginning
on page 118 ofthe DRHP

For datails of the man objects of the Company ag contalred in s Memarandurm of Association, see “History and Cerfain Corporate Matters " beginmmg on page 255 of the DRHP.

BOOK RUNNING LEAD MANAGERS
‘ AXIS CAPITAL

moiah
Freppaierarel ey
Axis Capital Limited

Matilal Dswal Investment Advisors Limited
Anig House, 158 Fiooe

hotilal Cewal Tower
Pandurang Budhkar Marg Rahimlulfah Sayani Road
Wrli, Murnbai $00 025 Opposie Farel 3T Depol, Prabhadewn
Maharashira, India Mumbai - 400025, Maharashira, |ndia
Ted: +91-22-43252183

Tek +81 22 7103 4380
E-mail; gasa.poi@axiscag.in E-mail: eaaa ipofmotialoswal com
Website: waw axiscapilal co.n

Websita: www motilaleswalgroup. com
Investor grievance g-mail; Investor grievance e-mail:
compiamisiariscan.in maoaplredrassal@motilaloswal.com
Contact person: Harish Patel Contact person: Sankita Ainkyal Subant Gosl
SEBI registration no.: IMMOSR001 2029 SEBI registration No.: INKOOOO11005
COMPANY SECRETARY AND COMPLIANCE OFFICER

Deepak Mukhija
Edelweaiss House, OfFf C.5.T. Road, Mumbal City, Kalina. Membal 400 058 Maharashira, India. Tel: <91 22 40194706, Email; ipofeaaa.in, Website: www.aaaa.in

REGISTRAR TO THE OFFER

(-) MUFG WIFG Firre

MUFG Intime India Private Limited
(farmerly Link Intime india PrivateLimited)
C-101, 151 Floor, 247 Park

Lal Bahadur Shastri Marg, Vikhroli (West}
Murribal 400 083, Maharashira, India

Tel: +91 310 811 4949

Emall; eaaaindiz.ipoi@in.mprs.miufig.com
Website: hitps:in.mpms,mulg.cam/
Imvestor Grievance e-mail:

aaaaindia. ipo@in.mpms.muly.com
Contact person; Shanli Gopalknshnan
SEBI registration no.: INRODDDI4DSE

Jefferies

Jefferies India Private Limited

Level 16, Exprase Towers

Wariman Poey

Mumbai 40 021

Maharashtra, India

Tl +91 22 4356 6000

E-mail: ezza.ipoijefienes.com
Webskte: wanw jefferies.com

Investor grievance e-mail;
Fpl.grievanceddeffaries. com

Contact person; Akshat Shah/ Sahd Aggarwal
SEB| Registration No.: INMOQ0011443

M~ huvama

Muvama Weaith Management Limited
B071-804: WWing A Building Mo 3

Inspire BRC G Block: Bandra Furla Comihax
Bandra East, Mumbal €00 051
Maharashira, Indra

Tel: + &1 22 4000 4400

E-mall: eaaai@nuvama.com

Website: www nuvanma.com

Investor grievance a-mail:
customersenice, mbEmaama.com
Contact person; Lokesh Shah

SEBI Registration No.: INMODDDT 3004

AN capitalized terms usid heredn and ol specifically dofinad shal have the zame meaning az asenbed o them in the DREHP
For EAAA INDIA ALTERNATIVES LIMITED (formedy known 25 Edelweiss Alffemafive Assel Advisors Limited)
On behalf of the Board of Directors
Scli-
Deepak Mukhija
Company Secratany and Compliance Officer

Place ; Mumbal, Maharashira
Date . January. 27, 2026

EAAL INDIA ALTERMNATIVES LIMITED {formedy known &5 Edelweiss Alfemative AssetAovisors Limviled} is proposing, subject fo applicable stafutory and regulatory réquirements, receipd of requisite approvals, marked conditions and other consigerations, io underdake
an inifial public offer of its Equity Shares. The Company has resubmitied the DRHP dated January 19, 2026, with S3EBI and the Stock Exchanges, after the draft rad berring prospectus dated Decambes 5, 2024 was given back. The DRHP shall be available on the wabsita
of SEBI at www.sebi.govin, on the websites of the Stock Exchanges e, BSE al wwiw bseindia.com, NSE at www.nsaindia.com, on the websiies of the BRLMs. Le. Axis Capital Limied atwww. axiscapital. oo n, Jefleres India Private Limitad at www, jefferies com, Matilal
Dzl Imestment Adwisors Limsted 2 www. motiizdoswalgroup.com and Muvame Wealth Management Limited af waww. rinvamna. com and the website of our Company at www eaaa in, Potential investors shoudd note thal mvestment in equity shares involves a high degree
of risk. For dotads, potential investors should refer to the RHP which may be filed with the RoC, in the future, including the section tilled "Risk Factors”. Fotantial invastors shodld not rely on the DRHP filed with the SEBI and tha Stock Exchanges in making any investment
decision

The Equity Shares have nol been-and will not be registered under the LS. Securities Aot of 1933, as amended ["Securitles Act™) or any state securibies iaws In the United States, and unless so registerad, may nol be offerad or sold within the United States or to; or far ha
accaunt orbenafitol, U5 persons{as defined in Requlation S under the Securities Act), except pursuant fo-an exempbion from, o in a ransaction nof subject to, the registration requirements of the Securities Act and in accordanca with any applicabla LS. stafe secunties
laws. The Company has not regisiered and does nof intend to register underthe U5, Investment Company Actof 1540 Inua-shnent Company Act”). a'a.-:l:::ﬂ:hngly' the Equity Bhares sre being offered and sold (i) io persong inthe Linited States orta, o for the accountor
banefit of, LS. persons, in each case that are both "gualified instibitional buyvers” as defined in Rule 1444 under the Secunbes Act and "guaified purchasers® as defined under the Investrment Company Act in ransactions axempt from or nat subject t the ragiziration
requirements of the Securities Act and in relignce on Saction 3¢)(7T) of the Investment Company Act and (i) cutside the United Stales to nan-ULS, persons in "offshore fransactons”, as defined in, and m reliance on Requlation S under tha Securites Act and the applicable

laws of the jurisdichons where such offers and sales are made. There will be no pellic offering in the United States CONCERT
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
WORLDS WINDOW WARDHA INFRASTRUCTURE PRIVATE LIMITED
OPERATING IN ICD, WARDHA AT WARDHA, NAGPUR, MAHARASHTRA
(Under sub-regulation (1) of lation 36A of the Insolvency and Bankruptcy Board of

India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016
RELEVANT PARTICULARS

1. |Name of the corporate debtor along WORLDS WINDOW WARDHA

with PAN & CIN/ LLP No. INFRASTRUCTURE PRIVATE LIMITED
PAN No- AAACW7139D

CIN No- U51101DL2007PTC163357

Notice Issued By: Adv. Surendra Pote | Add: Abhang, Rajde Plot, Akot Dist: Akola

PUBLIC NOTICE- The general public is hereby informed through this notice that our client, State Bank of India,
Agriculture Development Branch, Yatra Chowk, Akot, holds the account of Mr. Gangadhar Vishwanath
Ghongade The original Sale Deed (Kheridikhata) No. 1567/1997, dated 15/05/1997, pertaining to his property,
had been deposited with the bank since 13/12/2003. However, the said original Sale Deed has been misplaced
or lost during the bank’s day-to-day administrative operations.Therefore, the public is hereby notified that if anyone finds
the aforementioned Sale Deed, they should return it directly to the bank within 15 days from the date of publication of
this notice, without making any unauthorized or misuse of the same.Hence, this Public Notice is issued. Place: Akot,
Date: 21/01/2026. Advocate: Surendra Pote. Abhang, Rajde Plot, Akot Taluka: Akot, Dist: Akola Mob. No.: 9822936230

2. |Address of the registered office Plot No 25, DSIIDC Shed, Scheme II, Ground
Floor, Okhla Industrial Area, Phase-Il, Okhla
Industrial Estate, South Delhi, New Delhi, Delhi,
India, 110020

3. |URL of website N/A

4. |Details of place where majority of fixed {ICD Wardha, Wardha, Maharashtra

assets are located

5. |Installed capacity of main products/
services

6. |Quantity and value of main products/
services sold in last financial year

7. |Number of employees/ workmen 5
8. |Further details including last available |Details will be provided by RP. It will be available
financial statements (with schedules) |by sending email to RP at

of two years, lists of creditors are cirp.wwwipl@gmail.com

available at URL:

9. |Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at URL:

Currently No Operation

Currently No Operation

Eligibility Criteria will be provided by RP. It will be
available by sending email to RP at
cirp.wwwipl@gmail.com

E-AUCTION SALE NOTICE
EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED
CIN: U67100MH2007PLC174759
Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE SECURED ASSETS UNDER THE SECURITISATION AND
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH
PROVISO TO RULE 8 (6) & 9(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“RULES”)

That L&T Housing Finance Limited, (hereinafter referred as Original Lender/L&T Housing Finance Limited has assigned the financial assets to
Edelweiss Asset R uction Company Limited on its own /acting in its capacity as trustee of EARC Trust SC 396 (herein after referred to as
“EARC”) pursuant to the Assignment Agreement dated 31-12-2020 under Sec.5 of SARFAESI Act, 2002. EARC has stepped into the shoes of the L&T
Housing Finance Limited and all the rights, title and interests of L&T Housing Finance Limited with respect to the financial assets along with underlying
security interests, guarantees, pledges have vested in EARC in respect of the financial assistance availed by the Borrower(s) and EARC exercises all its
rights as the secured creditor.

The earlier auction conducted by EARC failed due to want of bidder hence Notice of 15 days is hereby given to the public in general and in particular to the
Borrower(s) and Guarantor (s) that the below described immovable secured assets mortgaged in favor of the Secured Creditor, the physical possession of the

BY CHIEF OFFICER
MUNICIPAL COUNCIL, RISOD

CORRIGENDUM

Under Section 37 of the Maharashtra Regional
and Town Planning Act, 1966, the proposal for
amending the Village Development Scheme
was published in the Maharashtra Government
Gazette, Part 1 A. Supplement, Amravati
Division, dated 13th August 2000, from page
no. 237 to 238. In it, the Village Development
Scheme was approved on 04/08/2006 and
implemented from 04/08/2006. Its should be
read as development plan was approved on
04/08/2006 and implemented from 01/10/2006.
Now Therefore, any person having objection
or suggestion regarding proposed modification
may communicate in writing to the Municipal
Council, Risod within one month from the
date of publication of this gazette notification.
It shall be considered by the Municipal
Council, Risod before submitting the proposal
of modification to Government for sanction.

(Satish Shevda)
Chief Officer
Municipal Council,
Risod

Date: 16/01/2026

10.|Last date for receipt of expression of 06.02.2026 mortgage property which has been taken by the Authorised Officer (AO) of EARC , will be sold on “As is where is”, “As is what is”, and “Whatever there

interest ___ is” basis, for recovery of the amounts mentioned herein below due to EARC together with further interest and other expenses/costs thereon deducted for any
11.| Date of issue of provisional list of 08.02.2026 money received by EARC from Borrower(s) and Guarantor(s). The Reserve Price and the Eamest Money Deposit are mentioned below for the property.

prospective resolut_|0n_ appl|can_ts i DETAILS OF SECURED ASSET PUT FOR E-AUCTION:
12. {-331 date for lslmjtm'ss'on of objections 113.02.2026 sl) Loan Account Name of B " Trust | Total Outstanding | pecerye  |Earnest Money[ Date & [ Type of

0 provisional lis No|  No/Name of the Co-Borrower/Guarantor | name | DUeSINRason |pce 1y Rs) [Deposit (EMD)| Time Of | Possess
13.|Date of issue of final list of prospective |[15.02.2026 Selling Institution 20-01-2026 In Rs Auction| ion

resolution applicants "NGPHL16000327. 1.Sharda S Tiwari | EARC 06-02-2026

- - - s E Rs. 55,58,953.12/- £ ;

14.|Date of issue of information 15.02.2026 1-| NGPHL16000353/L&T |(Borrower)2. Sunilprasad | TRUST Py 2 00*000,_ 3.20,000/- at |Physical

rnemorafndum, ‘?V?}'Ua“‘l)” matrix and Housing Finance Limited| Tiwari (Co Borrower) | SC 396 2,83,050.49/- o o 01:30 PM

;gzgzzt&'erfjfoﬁ't?:npa;gﬂCtgms PROPERTY DESCRIPTION:. All That Piece And Parcel Of The Property Bearing Half Norther Portion Of Plot No.11, Admeasuring 69.67
75 TLast date for submission of resoluion |17.03.2026 Sq. Mt. Out Of Admeasuring 139.35 Sq. Mt., With Construction Thereon, House No, 6044/11, Ward No. 14, Kh. No.35 Of Mz. Manewada,

: | o C.S. No.275, Sheet No.30, Balaji Nagar, Tahsil & District Nagpur. The Boundaries Are As Follows: On The East: Balaji Layout, On The

pans - . — . : West: 9 Mtr. Road, On The North: Plot No. 10, On The South: Remaining Portion Of Plot No. 11.
16.|Process email id to submit Expression |cirp.wwwipl@gmail.com 1 f = - = -

of Interest mportant Information regarding Auction Process:

Sd- 1 | All Demand Drafts (DD) shall be drawn in favor of “Edelweiss Asset Reconstruction Company Limited-EMD Account” and payable at Mumbai.
. : o 2 |EMD Payments made through RTGS shall be to: Name of the Account No.: EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED -
For Worlds Window Wardha Infrastructure Private Limited EMD ACCOUNT” Account No: 000405158602 Name of the Bank: ICICI BANK_IFSC Code: IFSC ICIC0000004
Manish Agarwal (Resolution Professional) 3 | Last Date of Submission of EMD Received 1 day prior to the date of auction
Reg NO- IBBI/IPA-002/IP-N00223/2017-18/10904 y p. - -
Date: 22.01.2026 Reg Add. - 307, Prakash Deep building, Tolstoy Marg, 4 | Place for Submission of Bids 1st Floor, Edelweiss House, off CST Road, Kalina, Mumbai-400098
Place- New Delhi Connaught Place, New Delhi- 110001 5 | Place of Auction (Web Site for Auction) | E-Auction (https://auction.edelweissarc.in)
6 | Contact details Toll free no - 18002666540 Website - https://auction.edelweissarc.in/
7 | Date & Time of Inspection of the Property |As per prior appointment

For detailed terms and conditions of the sale, please refer to the link provided in EARC’s website i.e. https://auction.edelweissarc.in

Sd/- Authorized Officer

Place: Nagpur
Date: 22.01.2026

ZIM LABORATORIES LIMITED
Registered Office : Sadoday Gyan (Ground Floor), Opp. NADT,
Nelson Square, Nagpur, Maharashtra - 440013 India.

CIN : L99999MH1984PLC032172. Website : www.zimlab.in , E-mail : cs@zimlab.in
Telephone No: Registered Office: - 0712-2981960, Works Office: - 07118-271370
NOTICE OF THE EXTRAORDINARY GENERAL MEETIN BE HELD

R( DEQ CONFERENGING / OTHER AUDIO VISUAL MEAN

This Notice is being published in compliance with the provisions of various

circulars issued by the Ministry of Corporate Affairs (MCA) and the Securities and

Exchange Board of India (SEBI) and the provisions of the applicable laws, with

regard to Extraordinary General Meeting (EGM), E-voting and Record Date.

We hereby notify the Members as follows:

1. The EGM of the Company will be held through Video Conferencing
(VC)/ Other Audio-Visual Means (OAVM), on Monday, 16" February, 2026 at
11:30 a.m. (IST) to transact the businesses as set forth in the
Notice of the Meeting.

2. Notice of the EGM (i) will be sent through email to all the Members
whose e-mail addresses are registered with the Company / Depository
Participants (DP) and (i) will also be uploaded on the website
of the Company at (www.zimlab.in), website of the Stock Exchange i.e.
BSE Limited (www.hseindia.com) and National Stock Exchange (NSE)
(www.nseindia.com) and on the website of NSDL
(www.evoting.nsdl.com)

3. Manner of casting vote(s) through e-voting:

a. Members will have an opportunity to cast vote on the businesses
as set forth in the Notice of the EGM through e-voting system.

b. The manner of e-voting for the members holding shares in
dematerialized mode, physical mode and for members who have
not registered their e-mail addresses will be provided in detail in the
Notice of the EGM.

4. Manner of registering or updating e-mail addresses, mobile number

and bank account mandate :

a. Members holding shares in physical form:

The members of the Company holding shares in physical form and
who have not registered their e-mail IDs are requested to provide a
duly signed Form ISR-1, ISR-2 and ISR-3/SH-13 along with supporting
documents to the Company's RTA - MUFG Intime India Pvt. Ltd. at their
office at 247 Park, C-101, L.B.S. Marg, Vikhroli (West), Mumbai 400083,
Tel: +91 22 49186000; or by email at rnt.helpdesk @in.mpms.mufg.com.
The said form is available on the website of the RTA at
https://web.in.mpms.mufg.com/KYC-downloads.html. The members are
suggested to get their shares dematerialised by following the
procedure as prescribed by them.

b. Members holding shares in dematerialized form:

The members are requested to register their e-mail IDs, mobile
number and bank account details in respect of shares held in
dematerialised form with their respective DPs by following the
procedure as prescribed by them.

After successful registration of email address, members will be able to receive

Notice of the EGM on their registered email-id and cast vote through e-voting

system and upon successful registration of bank account details, members will be

able toreceive direct credit of dividend in their bank account.

Members are also requested to intimate changes, if any, pertaining to their name,

postal address, e-mail ID, mobile number, PAN, mandates, nominations, power of

attorney, bank details such as, name of the bank, bank account number, MICR

Code, IFSC code etc. to their respective DPs in case the shares held by them in

dematerialized form and to the RTA in case the shares are held by them in

physical form. For ZIM Laboratories Limited

Sd/-
(Piyush Nikhade)
Company Secretary

Date :21.01.2026

For Edelweiss Asset Reconstruction Company Limited

@ Edelweiss
Asset Reconstruction

Branch Office: ICICI BANK Ltd. 1st Floor commercial Appartment No.101, Shreeji
Krupa Tower, Sarafa Bazar Road, Itwari Nagpur, Maharashtra-440002

Pi1cICI Bank

PUBLIC NOTICE-TENDER CUM E-AUCTION FOR SALE OF SECURED ASSET
[See proviso to rule 8(6)]

Notice for sale of immovable assets

E-Auction Sale Notice for the sale ofimmovable asset(s) under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest
(Enforcement) Rules, 2002.

This notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the
below described immovable property mortgaged/ charged to the Secured Creditor, the physical possession of
which has been taken by the Authorised Officer of ICICI Bank Limited will be sold on 'As is where is', 'As is what is'
and 'Whatever there is' as per the brief particulars given hereunder;

Sr. Name of Details of the Amount [Reserve| Date and | Date &
No. Borrower(s)/ Secured asset(s) Outstanding| _Price | Time of | Time of
Cg-Borrotwer/s/ with known Earnest| Property |E-Auction
Loqnugrc%guor:fNo. encumbrances, if any l%%%ilt Inspection
(A) (B) © (D) (E) (F) (©)]
1.| Mr. Pramod Milind  [Flat No. B-403, 4th Floor, B Wing, Rs. Rs. | February | February
Dhotre (Borrower) |"Achraj Riviera", Plot No. 1A, Zingabai |39.36,889/-| 24,80, | 02,2026 | 12,2026
Mrs. Seema Pramod |Takli, Mankapur, Nagpur- 440030 As On 000/- From From
Dhotre Admeasuring An Area of Carpet Area | January Rs. | 11:00 AM [11:00 AM
Loan Account No. - 54.306 Sqmtr, Enclosed Balcony- 10,2026 | 2,48, To Onward
LBNAG00005167039/ |5.025 Sq.mtr Alonwith Undivided 000/~ | 02:00 PM
LBNAG00005182238 |Share In Land- 1.730 %
2.| Mr. Dipesh Kumar Flat No. 305, 3rd Floor, Prabha City Rs. Rs. | February | February
Bhana Bhai Lotus - 3, Corporation House No. 533/  [34,10,465/-| 29,00, | 02,2026 | 12,2026
Chaudhary 09, Plot No. 09, City Survey No. 53, Kh. AsOn | 000~ From From
(Borrower) No. 36/ 1, P.h. No. 11, Sheet No. 1025 January Rs. | 02:00 PM [11:00 AM
Mrs. Monika Dipesh  |(47), Ward No. 61, Zingabai Takli, 10,2026 | 2,90, To Onward
Kumar Choudhary  [Manode Layout, Near Pandurang 000/~ | 05:00 PM
(Co-borrower) Mangal Karyalay, Maharashtra, Nagpur-
Loan Account No. 440030 Admeasuring An Area of
LBNAG00006110679 |Admeasuring Carpet Area 43.103
Sq.mtrs. + Builtup Area 60.359 Sq.mtrs.

The online auction will be conducted on the website (URL Link- https:/disposalhub.com).of our auction
agency M/s. NexXen Solution Private Limited. The Mortgagors/ Notices are given a last chance to pay the
total dues with further interest by February 11,2026 before 05.00 PM else the secured asset(s) will be
sold as per schedule.

The prospective bidder(s) must submit the Earnest Money Deposit (EMD) Demand Draft (DD) (Refer Column
E) at ICICI BANK Ltd. 1st Floor commercial Appartment No.101, Shreeji Krupa Tower, Sarafa Bazar Road, Itwari
Nagpur, Maharashtra-440002 .on or before February 11,2026 before 04.00 PM Thereafter, they have to submit
their offer through the website mentioned above on or before February 11,2026 before 05.00 PM along with
the scanned image of the Bank acknowledged DD towards proof of payment of EMD. In case the
prospective bidder(s) is/ are unable to submit his/ her/ their offer through the website, then the signed copy
of tender documents may be submitted at ICICI BANK Ltd. 1st Floor commercial Appartment No.101, Shreeji
Krupa Tower, Sarafa Bazar Road, Itwari Nagpur, Maharashtra-440002 on or before February 11,2026 before
05.00 PM. Earnest Money Deposit DD/PO should be from a Nationalised/ Scheduled Bank in favour of“ICICI
Bank Limited” payable at “Nagpur”.

For any further clarifications in terms of inspection, Terms and Conditions of the E-Auction or submission of
tenders, contact ICICI Bank Employee Phone No. 9595913322 /9326066680/ 9168688529

Please note that Marketing Agency 1.ValueTrust Capital Services Private Limited, 2. Augeo Assets Management
Private Limited 3. Matex Net Pvt. Ltd. 4. Finvin Estate Deal Technologies Pvt Ltd 5. Girnarsoft Pvt Ltd 6. Hecta
Prop Tech PvtLtd 7. Arca Emart Pvt Ltd 8. Novel Asset Service Pvt Ltd 9. Nobroker Technologies Solutions Pvt Ltd
,» have also been engaged for facilitating the sale of this property.

The Authorised Officer reserves the right to reject any or all the bids without furnishing any further reasons.

For detailed Terms and Conditions of the sale, please visit www.icicibank.com/n4p4s

Date : January 22, 2026 Authorized Officer

ST Depot, Prabhadevi, Mumbai - 400 025, CS : 8291889898

Website: www.motilaloswalhf.com, Email: hfquery@motilaloswal.com

E-Auction Sale Notice of 15 Days for Sale of Inmovable Asset(s) under the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 read with provision to rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and to the borrowers/guarantors/mortgagors in particular, that the under mentioned property
mortgaged to Motilal Oswal Home Finance Limited (Earlier Known as Aspire Home Finance Corporation limited ) will be sold on “As is where
is”, “As is what is”, and “Whatever there is”, by way of “online e-auction” for recovery of dues and further interest, charges and costs etc.
as detailed below in terms of the provisions of SARFAESI Act read with Rules 8 & 9 of Security Interest (Enforcement) Rules, 2002)
through website motilaloswalhf.com”as per the details given below :

motilal Motilal Oswal Home Finance Limited gEVarrmn
‘)S\V&ll Regd. Office: Motilal Oswal Tower, Rahimtullah Sayani Road,Opp. Parel E-AUCTION CUM SALE

Home Finonoe

Date and time of E-Auction Date: 13-02-2026 11:00 Am to 02:00 Pm

(with unlimited extensions of 15 minute each)
ast date of EMD Deposit:12-02-2026
Demand Notice Description of the Reserve Price, EMD / Last date
Date and Amount Immovable property of EMD

Borrower(s)/Guarantor(s) / Loan
Account

LAN: LXBUL00315-160020921 23-10-2019 For Rs: |Property No - 1405,| Reserve Price: Rs.1350000/-
Branch: Buldhana 1515408/- (Rupees |Gut No.336, Mouje -| (Rupees Thirteen Lakh Fifty
Borrower: Ravindra Jagarao Fifteen Lakh Fifteen |Mz.Malkapur Pangra, Thousand Only)
Chavan Thousand Four Sindkhed Raja, Deolgaon| EMD: Rs. 135000/-(Rupees
Co-Borrower: Usha Ravindra Hundred & Eight Raja, Buldhana, One Lakh Thirty Five
Chavan Only) Maharashtra - 443201 Thousand Only)

LAN: LXAKO00115-160004978
Branch: Akola
Borrower: Rahim Moinoddin

07-10-2024 For Rs:
783943/- (Rupees
Seven Lakh Eighty

Flat No-124 Third Floor
Ad Measuriing 602 Sq.
Ft.Vyankatgiri Villa Mouje

Reserve Price: Rs.700000/-
(Rupees Seven Lakh Only)
EMD: Rs. 70000/-(Rupees

Shaikh Three Thousand Nine |- Sagwan Gram Panchiyat Seventy Thousand Only)
Co-Borrower: Taj Moinoddin Hundred & Forty |Samta Nagar Sagwan
Shaikh Three Only) Buldhana 0 0 Samta Nagar
Akola 443001 Buldana
Akola Maharashtra
LAN: LXAMR00416-170031000 11-05-2023 For Rs: |Property No 181,| Reserve Price: Rs.450000/-

Branch: Amravati
Borrower: Roshan Haridas

503900/- (Rupees
Five Lakh Three

Anukaramank No 183,
Ward No 2, Mouje Nandura

(Rupees Four Lakh Fifty
Thousand Only)

Ambulkar Thousand Nine Lashkarpur, Near Hanuman EMD: Rs. 45000/-(Rupees
Co-Borrower: Mina Haridas Hundred Only) Temple, Amravati,| Forty Five Thousand Only)
Ambulkar Maharashtra 444601

LAN: LXWAS00316-170031302
Branch: Washim
Borrower: Shailesh Suresh

04-05-2019 For Rs:
624585/- (Rupees
Six Lakh Twenty

Plot No- 78 & 79 Sainath
Nagar Pusad Road Kakad
Dati Washim Dist- Washim

Reserve Price: Rs.450000/-
(Rupees Four Lakh Fifty
Thousand Only)

Shinde Four Thousand Five |444505 Maharashtra EMD: Rs. 45000/-(Rupees
Co-Borrower: Jayshri Shailesh Hundred & Eighty Forty Five Thousand Only)
Shinde Five Only)

LAN: 27-02-2024 For Rs: |Jayamba Aluminium Jawal| Reserve Price: Rs.1700000/-

LXMOAMRAVA5422-230657057
Branch: Amravati
Borrower: Gaurav Dipakrao

1071258/- (Rupees
Ten Lakh Seventy
One Thousand Two

Postman Colony Juna By| (Rupees Seventeen Lakh
Pass Road Mouje Jewad Only)
Plot No. 17 Survey No. 1/1| EMD: Rs. 170000/-(Rupees

Satnurkar Hundred & Fifty Eight | Amravati 444701 Amravati| One Lakh Seventy Thousand
Co-Borrower: Dipak Gangaramji Only) Maharashtra Only)
Satnurkar

LAN: LXMOAKOL5222-230660684 | 08-05-2024 For Rs: |Plot No.86(Southern Part)| Reserve Price: Rs.2700000/-

Branch: Akola 3172119/- (Rupees |Survey No.376/1 Sneh| (Rupees Twenty Seven Lakh
Borrower: Nitin Dayaram Khade Thirty One Lakh Nagar Kasabe- Shegaon Only)
Co-Borrower: Gokul Dayaram Seventy Two Part-2 Tehsil-Shegaon| EMD: Rs. 270000/-(Rupees

Khade Thousand One
Hundred & Nineteen

Only)

1. The Auction is conducted as per the further Terms and Conditions of the Bid document and as per the procedure set
out therein. Bidders may visit to the Web Portal : https://www.auctionbazaar.com/ of our e-Auction Service Provider,
M/s. ARCA EMART PRIVATE LIMITED for bidding information & support, the details of the secured asset put up for
e-Auction and the Bid Form which will be submitted online. The interested buyers may go through the auction terms &
conditions and process on the same portal and may contact to Bhushan Moreshwarrao Pawar-9850292717/Sandip
Ranit-7776876778/ Amol Arun Jawkar-9764332987/ Chetan Janrao Ghurde-9272162527/ Manish Ramgopal
Sharma-9372705231, details available in the above mentioned Web Portal and may contact their Centralised Help
Desk: + 91 83709 69696, E-mail ID: contact@auctionbazaar.com.

District-Buldhana Shegaon
Akola Maharashtra 444203

Two Lakh Seventy Thousand
Only)

Sd/-, Authorised Officer,Motilal Oswal Home Finance Limited
(Earlier Known as Aspire Home Finance Corporation limited)

Place : Maharashtra
Date :22.01.2026

MAHINDRA RURAL HOUSING FINANCE LTD.

Corporate Office:- Agasty Corporate Park, Piramal, Amiti Building, Unit No. 203, 2nd Floor, B Wing, Sunder Bung, Kurla West, Mumbai Mahrashtra 400

070 India.CIN — U65922MH2007PLC169791 Branch Office :- 7-A Patil Complex, 1st Floor, Near main S.T Bus Stand, Ganeshpeth, Nagpur 440009

i POSSESSION NOTICE (for immovable property) Rule 8-(1) i

Whereas, the undersigned being the Authorized Officer of (Mahindra Rural Housing Finance Limited) under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of powers conferred under section 13(12) read with Rule 8 & 9 of the
Security Interest (Enforcement) Rules 2002, Demand Notice(s) were issued by the Authorised Officer of the company to the borrowers to repay the
amount mentioned inthe notice within 60 days from the date of receipt of the said notice. The mentioned borrowers having failed to repay the amount,
notice is hereby given to the below mentioned borrowers in particular that the undersigned has taken Symbolic possession of the property described
herein belowin exercise of powers conferred on him under Section 13(4) of the said Act read with Rule 8 of the said rules. The borrowers in particularand
the publicin general are hereby cautioned not to deal with the praperty (Secured Asset) mentioned herein and any dealings with the such property will
be subjectto the charge of Mahindra Rural Housing Finance Limited foranamountas mentioned hereinunderwithinterestthereon.

St Name of the Borrower(s) / Description of Secured |

Demand Notice Date of

No.| Guarantor(s) (NAME OF THE BRANCH) Asset (Immovable Property) Date and Amount Possession

(FIN NO -365329 (XSEMAMRO0311148)- [ALL THAT PIECE AND PARCEL OF LAND BEARING - Demand Notice Date 21-01-2026

AMARAVATI) PROPERTY NO15, 1S 900 5q.ft ,WARD NO 02, NAYGAON 12-08-2025 (symbolic

SANJAY MAHADEORAO BHATKAR, NANDA | TQ. DARYAPUR,  THUS CONSTRACTION MODE THEREQ| Rs. 503621.7/- (Rupees Five possession)
SANJAY BHATKAR, R/0- NAIGAON ARALA | ADMEASURING 487 SQ. FT DIST-AMRAVATI- 444602|  lakh three thousand six

DARYAPUR AMRAVATI PIN CODE- 444803 | BOUNDRIES ASPER- EAST-ROAD, WEST-ROAD, NORTH- | hundred twenty seven rupees

SARVISH LINE, SOUTH- ROAD and seven paisa only.)

N

Demand Notice Date
12-08-2025
Rs. 459414/ (Rupees Four
lakn fifty nine thousand four
hundred fourteen only)

-| (FIN No- 1456325 (XSEMAMRO1120958)- [ALL THAT PIECE AND PARCEL OF LAND BEARING
AMARAVATI) PROPERTY NO 809,ADMEASURING 1102, SQ.FT 10238
DNYANESHWAR SAMPAT KAPLE, SHALINI |SQ.MTR )WARD NO 3 AT MOUJE MANGRULI TQ.WARUD
DNYANESHWAR KAPLE, RAHUL DIST- AMRAVATI WITHIN THE LIMITS OF GRAM
DNYANESHWARRAO KAPILE, SANKET | PANCHAYAT MANGRULI WHICH IS BOUNDED AS UNDER-
DNYANESHWAR KAPILE, ABHINAV | EAST - HOUSE OF GULHANE, WEST- HOUSE OF BRAMHANE
SUDHAKAR AGRAWAL R/0 ALLWard No 3 |, NORTH- HOUSE OF DHOTE, SOUTH - ROAD
Mu Po Mangruli Peth , Tq Warud,Dist
Amravati, PIN code -444908

21-01-2026
(Symbolic
possession)

@ace: Nagpur ICICI Bank Limited

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
Corporate Office: "CHOLA CREST", C 54 & 55, Super B-4, Thiru Vi Ka

G Chola

Enter a beter life

Industrial Estate, Guindy, Chennai-600032. Branch Address: 1st
Floor, Near Datta Mandir, Nagpur Ring Road, Warud, Dist-Amravati (MH)-444906.
Branch Office: Plot No.12, 3rd Floor, L&T Building, Opposite to Wockhardt
Hospital, Beside Karan Kothari Jwellers, Shankar Nagar, Nagpur-440010.

[Rule 8 (1)] POSSESSION NOTICE [For Inmovable Property]

Whereas, the undersigned being the Authorised Officer of M/s. Cholamandalam Investment And Finance
Company Limited, under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 hereinafter called the Act and in exercise of powers conferred under Section 13[12] read with
Rules 3 of the Security Interest [Enforcement] Rules, 2002 issued demand notices calling upon the borrowers,
whose names have been indicated in Column [B] below on dates specified in Column [C] to repay the outstand-
ing amount indicated in Column [D] below with interest thereon within 60 days from the date of receipt of the said
notice. The borrowers having failed to repay the amount, notice is hereby given to the borrowers in particular and
the Public in general that the undersigned has taken Symbolic Possession of the properties mortgaged with the
Company described herein below of the Columns on the respective dates mentioned in Column [E] in exercise of
the powers conferred on him under Section 13[4] of the Act read with Rule 8 of the Rules made there under. The
borrowers in particular and the Public in general are hereby cautioned not to deal with the properties mentioned
below and any such dealings will be subject to the charge of M/s. Cholamandalam Investment And Finance
Company Limited for an amount mentioned in Column [D] along with interest and other charges. Under section
13 [8] of the Securitisation Act, the borrowers can redeem the secured asset by payment of the entire outstand-
ing including all costs, charges and expenses before notification of sale.

sl.|_Name and Address of Borrower & Loan A/c No. | Date of | Outstanding Amount | Date of
No. [B] Demand [D] Possession
55| Loan Account No's: HEOTARD00000034719 Notice E
@ BLTLAMRAQ00005469765 & €| |, RsBosor E
1. Ramanand Arjun Upadhyay, 2. Pushpa Ramanand HE01ARD00000034719 19-01-2026
Upadhyay, 3. Upadhyay Traders, All are at: Ward |18-09-2025| as on 18-09-2025 and
No.1, Yerla, Morshi, Amravati, Maharshtra-444905. interest thereon.

DESCRIPTION OF THE IMMOVABLE PROPERTY: Eastern Portion Of Plot No. 40, Admeasuring-140.08
Sq.Mtrs., (i.e. 1507.26 Sq.Ft.) and Construction thereon, Admeasuring- 84.01 Sq.Mtrs., (As Per Sale
Deed), Bearing Survey No.166/3A, of Mouza- Yerla, Property No.226, situated at within the Limits of Nagar
Parishad Morshi and Zilla Parishad Amravati and also Within the Jurisdiction of Sub-Registrar Office,
Morshi, Tah. Morshi, Dist. Amravati and the Property Bounded as: On the East: House of Wamanrao
Mankar, On the West: Layout Road, On the North: Plot No.15, On the South: Layout Road.

2 Loan Account No’s: HE02NAG00000007088 Rs.48,11,445/-
& XOHENAG00003297066):- as on
1. Dilip Ramchandra Dave (Applicant), Clo. Pralhad [11-11-2025| 11-11-2025 | 19-01-2026
Pandey, 2. M/S Mahalaxmi Collection (Co-Applicant), 3. and interest
Pooja Dilip Dave (Co-Applicant), 4. Divya Dharmesh thereon

3.| (FIN N0-265620 (XSEMAK000250037)- |ALL THAT PIECE AND PARCEL OF THE LAND WITH Demand Notice Date 21-01-2026
AKOLA) CONSTRCTION PREMISES AT IN GRAM PANCHAYAT, 12-08-2025 (Symbolic
SATISH SEVAKARAM BAGALE, MANJUSHA SHIVAR LIMIT, SNO 2/2, PLOTNO 15, INTQ-AKOLATDIST | Rs. 114354.26 (Rupees One possession)
SATISH BAGALE, R/0 - SHADRAD NAGAR [ AKOLA IS AREA 753.20 SUFT . MADE THERE ON| |ayh fourteen thousand three
SHIVAR TQ. DIST AKOLA PIN CODE- 444104 | ADMEASURING 350 SQFT BOUNDRIES AS PER - EAST-| e fifty four and Twenty
PLOT NO 14, WEST- REMAINING PLACE OF SAME PLOT, Six paisa only)
NORTH - FARMLAND, SOUTH - 9 METER ROAD.
4. (FIN NO- 1725909 Layout Plot No. 29 measuring about 1655g.mtrs. out Demand Notice Date 16-01-2026
(XDAHAK0000001725909) AKOLA) | of FS. No. 335 of mauje Shegaon-2, converted into 05-11-2025 (Symbolic
Mr Anand Vinodrao Wajpe, SHREEKANT | residential use as per order ofSDO khamgaon Vide RC | Rs. 3400820/ (Rupees Thirty | Possession)
VINODRAO WAJPE, SMITA ANANDRAO | No. NAP-34/Shegaon/73/2000-01 of Dt. 17/08/2001, | four lakh nine thousand eight
WAJPE, R/0 At Sadguru Nagar Murarka ~ [situated within the limits of M.C. Shegaon, Tq. hundred twenty nine only)
College Shegaon Dist Buldhana Landmark - | Shegaon & Dist. Buldhana, which is bounded by : East:
Murarka College Shegaon Buldhana Layout Road, West :Plot No. 24, North :Plot No. 30,
Shegaon, khamgaon Buldhana Buldhana |South:PlotNo.28.
Maharashtra Pin Code -444203
5. (FIN NO- 1729299 - Layout Plot No. 29 measuring about 1655g.mtrs. out Demand Notice Date 16-01-2026
XNHLAK0000001729299) AKOLA) of FS. No. 335 of mauje Shegaon-2, converted into 05-11-2025 (Symbolic
Mr Anand Vinodrao Wajpe, SHREEKANT | residentialuseasperorderofSD0khamgaonVideRC|  Rs. 1322547/~ (Rupees possession)
VINODRAO WAJPE, SMITA ANANDRAD | NO. NAP-34/Shegaon/13/2000-01 of Dt. 17/08/2001,|  Thirteen fakh twenty two
WAJPE, R/0 At Sadguru Nagar Murarka | Stuated within the fimits of M.C. Shegaon, Ta.| ynoysang five hundred forty
College Shegaon Dist Buldhana Landmark - Shegaon & Dist.Buldhana, whichis bounded by: East: seven only)
Murarka College Shegaon Buldhana ;iﬁtpﬁ?ﬁu VZV:SI +Plot No. 24, North Plot No. 30,
Shegaon, Khamgaon Buldhana Buldhana : o
Maharashtra Pin Code -444203
6.| (FIN NO- 1211780 (XSEMNAG00950785) |MOUZA KALAMNA, PLOT NO 154, P H NO 17, SHIT NO 82, Demand Notice Date 19-01-2026
NAGPURBO) PANDURANG BABURAO | CITY SURVEY NO 243, SHET NO 87/2-3, total area 05-11-2025 (Symbolic

CHAVAKE, GEETA PANDURANG CHAWKE,
MITENKUMAR PANDURANG, MANISH
PANDURANG CHAWKE , KAVITA MANISH

admeasuring 600 sq. ft. (72.64 sq .mtre ) NAGPUR -
URBAN-440035, M.EAST - Road of 18 ft, WEST- Plot No-
137, NORTH- Plot No- 155, S0UTH - Plot No 153

Rs.1802825/- (Rupees | Possession)

Eighteen lakh two thousand

eight hundred twenty five
CHAWKE R/0 House No 243 Pandurang only)
Chavke Kamna Nagar Near Cold Storage
Nagpur Nagpur Nagpur - Urban
Maharashtra Pin Code - 4400022.
7. (FIN NO- 1385429 (XSEMNAG01064713) |ALL THE PIEACE AND PARCEL OF THE LAND WITH Demand Notice Date 20-01-2026
NAGPUR) CONSTRCTION THEREGN , Plot No 62, Mouza Kharbi ,ph 22-08-2024 (symbolic
DIPTI MILIND MESHRAM, MILIND No- 35, Kh No- 31/3, ward No , House No 2790, Tah &  Rs. 1600255.39/- (Rupees | possession)
RAMKRUSH MESHRAM , R/0 Indra mata Dist Nagpur total land Area 1356. 25 Sq.ft Four Slxteen Ia_I(h twn hunqred fifty
Nagar ja Bhim Chowk Biehind SRPF camp Boundries as Follow East- Road , West- Plot no 57,| five & Thirty Nine Paise only)
) ' South-plotNo 61, North-PlotNo 63
hing Road Gpur .Nagpur
8.| (FIN NO -1134491 (XSEMNAG00903616) - |ALL THE PIEACE AND PARCEL OF THE LAND WITH Demand Notice Date 20-01-2026
NAGPUR ) CONSTRCTION THEREON ,Mauza Wagdara, P.H 46, 26-12-2024 (Symbolic
NILESH SURESHRAO DHARPURE , SONU | Grampanchayat isasani, Kh.No 152/1/2/K, Plot No 48, | Rs. 810900.76 (Rupees Eight possession)
GAJANAN DOBALE , R/0- at Ganesh Colony | South part tah Hingna Total plot area 750 sq.ft Four lakh ten thousand nine
Wanadongari c/o Gupta House near | Boundries EAST- plot No 53, west -20 ft Road , North-|  hundred and Seventy Six
Hanuman Mandir, Hingna Nagpur 44110 | Remaining land of same plat, South- PlotNo 47. paisa only)
9. (FIN N0 1722548 ALL THAT PIECE AND PARCEL OF LAND BEARING,PLOT NO Demand Notice Date 16-01-2026
(XORHNAGO00001722548)- NAGPUR BO) 58 Adm-150 Sq Meters, HARI OM NAGAR LAYOUT KH. NO 12-08-2025 (svmbolic

CHANDRASHEKHAR ABBAL PAL,
SIDDHARTH CHANDRASHEKHAR PAL,
SANTARADEVI CHANDRASHEKHAR PAL
,RISHABH CHANDRASHEKHAR PAL, ALL R/0
(/0 Sakuntalabai Arjunrao Gurnule H No
103 Takiva Surabardi Landmark - H N0 103
Takiva Surabardi Nagpur,Pin Code - 440023

20/3(0LD) &47/1(NEW) PHNO 5-A, MOUZA SURABARDI
TH,NAGPUR, (RURAL), PIN CODE-440023, FOUR
BOUNDRIES AS PER- EAST- 9.00 METERS WIDE ROAD,
WEST- PLOT NO -59, NORTH- OPEN/ PU LAND,SOUTH -
9.00 METERS WIDEROAD

Rs. 4258238/ (Rupees Forty | Possession)

two lakh fifty eight thousand
two hundred thirty eight Only)

Dave (Co-Applicant), 5. Dharmesh Ramchandra Dave (Co-Applicant), All are at: 712, Chitar Ol
Badkas Chowk, Mahal, Near Hanuman Mandir, Nagpur, Maharashtra-440002.

DESCRIPTION OF THE IMMOVABLE PROPERTY: All that Piece and Parcel of Land, Admeasuring-
110 Sq.Mtrs. and construction thereon, Bearing City Survey No.356, Sheet No.191, Corporation House
No.712, situated at Near Hanuman Mandir, Chitar Oli, Badkas Chowk, Rameshwari Road, Nagpur,
Within the Limits of Nagpur Municipal Corporation, Nagpur, of Mouza- Nagpur, Tah. & Dist. Nagpur and
the Property Bounded as: On the East: House of Mr. Bhosale, On the West: Lane and House of

Place : Nagpur
| N |

Bhairulal Dave, On the North: Lane and House of Mr. Jain, On the South: House of Mr. Themdeo.

Date: 19-01-2026
Place: Nagpur

Sd/- Authorised Officer
M/s. Cholamandalam Investment and Finance Company Limited

10.

o

(FIN N0 757393 (XSEMWRD00656338)-
WARDHA) NAIMAHEMAD MUKHTAR
AHEMAD,FARHINBANO MAHEMUD ANSARI
JAVEDAHEMAD MUKHATYAR AHEMDM,
AFRINBANO MAHEMUD ANSARI R/0 WARD
NO-1VALLABH NAGAR ,POST SORTA
GUNTKHEDA, PIN CODE 442302

ALL THAT PIECE AND PARCEL OF LAND BEARING
PROPERTY NO 1154,1217. 1529/1, 196( OLD) AND 203
(NEW) HAVING AREA 1000.00 SQ.FT MOUZA NO. 38,
WARD NO. 1, MOUZA GUNJKHEDA TAH. DEOLI, DIST.
WARDHA,Deoli-444302 FOUR BOUNDRIES AS PER - EAST -
OPEN SPACE OF VASANTRAQ JAGTAP AND HOUSE OF SHRI
FULZELE , WEST- 30 FEET ROAD ,NORTH - 30 FEET ROAD,
SOUTH-30 FEETROAD

Demand Notice Date 21-01-2026
21-08-2025 (symbolic
Rs.507535.9 possession)

(Rupees Five lakh seven
thousand five hundred thirty
five and nine paisa only)

Place: Nagpur
Date: 22/01/2026

Sd/- Authorised Officer
Mahindra Rural Housing Finance Ltd.

. NAGPUR
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The Advertisement is approved subject to the final decision in the Writ Petition
No. 12051/2015

The above post is open to all, however candidates from any category can apply
for the post.

Reservation for women will be as per University Circular No. BCC/16/174/1998
dated 10" March 1998. 4% reservation shall be for the persons with disability
as per University Circular No. Special Cell/2019-20/05 dated 5™ July, 2019.
Candidates having knowledge of Marathi will be preferred.

“Qualification, Pay Scales and other requirement are as prescribed by the UGC
Notification dated 18" July, 2018, Government of Maharashtra Resolution No.
Misc- 2018/C.R.56/18/UNI-1 dated 8" March 2019 and University circular No.
TAAS/(CT)/ICD/2018-19/1241, dated 26" March, 2019 and revised from time
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